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laid on the Table ofthe Sabha. 

[English] 

Import of Steel to Manufacture Hot Roll 
Coils 

10274. SHRI VIJAY N. PATll: Will the 
Minister of STEEL AND MINES be pleased 
to state: 

(a) whether Government have ap-
proved import of steel for manufacturing hot 
roll coifs for export purposes; 

(b) if so, the countries from which steel 
is likely to be imported and the price of the 
imported steel; 

(c) whether India is not In a position to 
manufacture hot roll calls from its own steel; 
and 

(d) the steps Government are taking to 
meet all the steel requirements from its own 
domestic production during 1988-89? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE MINIS-
TRY OF STEEL AND MINES (SHRI YO-
GENDRA MAKWANA): (a) No, Sir. 

(b) Does not arise. 

(c) The Integrated Steel Plants have 
been manufacturing hot rolled coils from 
steel produced in their own steel plants. 

(d) With a view to increasing indigenous 
availability of steel SAIL has planned to 
increase its production of crude steel from 
7.48 million tonnes in 1987-88 to 8.94 million 
tonnes in 1988-89. Some increase is also 
expected from the secondary producers. 
However, it will not be possible to meet the 
full demand in 1988-89 from domestic pro-
duction and some imports will be necessary. 

Meetings of General Body of Deihl 
School Teachers Cooperative House 

Building Society 

10275. SHRI MOHO. MAHFOOZ AU 
KHAN: \ViII the Minister of URBAN DEVEL-
OPMENT be pleased to state: 

(a) whether regular meetings of ~he 
General Body of the Delhi School Teachers 
Cooperative House Building Society Ltd. are 
being held by the present managing comm it-
tee since 1975, as required under the law; 

(b) if so, the number of General Body 
meeting held by the Managing Committee 
since 1975 the dates on which held; and the 
purposes of these meetings; and 

(c) if not, the action taken by the Regis-
trar, Cooperative Societies against the 
management for not holding the meetings in 
accordance with the law and taking arbitrary 
deciSIons? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) to (c). The infor-
mation is being collected and will be laid on 
the Table of the Sabha 

Expenditure Incurred on Development 
of Land by Delhi School Teachers 
Cooperative House Building Society 

10276. SHRI MOHO. MAHFOOZ ALI 
KHAN: Will the Minister of URBAN DEVEL-
OPMENT be pleased to state: 

(a) the expenditure incurred by the 
Delhi School Teachers Cooperative House 
Building Society Ltd. on development of land 
and provision of services since 1975 todate, 
year-wise and item-wise break up; 

(b) the details of contractors and other 
parties who were engaged for this develop-




